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otr\ 	 rhis case has been filed Dy c  

I27 	r 	Union;WithOUt taking Leave to prosecute 
thiS case under Rule-4 of the CAT (procedure) 

Rules. rhe Tdvocate for the Applicant Mr.S.R. 

Mishra seeks permiSSifl to witbdraw this 

	

_- 	 which has got no merit. In the said premises, 
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